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Clwaes Alalasl Sub-Divisional Maglstrale 
DeIhl 

4910. SHRI S. M. BANERJEE : Will 
Ihe Minster oC HOME AFFAIRS be pleased 
to slate: 

(a) whether one Sub-Divisional Magis-
Irate in Ihe Tis Hazari Courts, Delhi slap-
ped one accused in the presence oC some 
Advocates and public persons in the open 
Court on the 121h November, 1970 ; 

(b) if so, the name of the Sub-Divi-
sional Magistrate concerned; and 

(e) if the reply to part (c) above be in 
the negative the reason thereCor? 

• THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (CHO-
WDHARY RAM SEWAK) : (a) Yes, Sir, 

(b) Yes, Sir. 

(c) Prime Cacie it appears to be so. 

(d) Show Cause notices were i~sued. 

(e) The matter is under examination 
in consultation with the concerned Minis-

(c) the action taken against him? tries. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS, AND 
MINISTER OF STATE DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K. C. PANT): (a) to (c). According to 
the report of Delhi Adminstration, 
an employee of the office of Deputy 
Commissioner, Delhi, against whom a 
departmental enquiry was being conducted 
by Shri S. K. Batra, Sub-Divisional Magis-
trate, had alleged that he was slapped by 
this officer. Deputy Commissioner, Delhi 
is reported to have personally enquired into 
the matter and found these allegations 
incorrect. 

Idle capacily or Gwal ior RaJ'on 

4911. SHRI S. M. BANERJEE: Will 
tho Minister of FOREIGN TRADE be plea-
sed to state : 

(a) whether the Gwalior Rayon has 
starled production beyond its sanctioned 
capacity since many years; 

(b) whether this was brought to the 
notice of Government ; 

(c) whether tbis constitute violation 
oC the present rules and resulations ; 

(d) it' so. whal steps have been taken 
by GOYOlnlDOllt; and • 

Inrntration of R.S.S., in Goyernmenl 
Services 

4912. SHRI S. M. BANERJEE: Will 
the Minister of HOME AFFAIRS be pleased 
to state 

<a) whether Government are aware 
that among't the Government servants in 
the Central Governmenl colonies in Now 
Delhi, Ihe R. S. S. is functioning in the 
name of Yuvak Mandai; and 

(b) if so, the steps Government pro-
pose to take to prevant infiltration of this 
organisation in the Government services? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA): (II) Govern-
ment are aware that a registered society, in 
the name of Yuvak Mandai, hu sct up its 
branches in some areas of New D~lhi, such 
as, LBltmibai Nagar, Sarojini Nagar, R. K, 
Puram and Srinivaspuri. 

(b) Instructions already exist that the 
Government servants should not only main-
tain political neutrality but should also 
appear to do so and they should not parti-
cipate in the activities of, or associate them-
selves with, any organisal ion in respect oC 
whicb there is the slightest reasun to think 
that the orpoisatlon baa a political .lpec:l. 




